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to duty as the judgment is awaited.
It s not possible to indicate when
departmental action will be finalised.

Kalighat-Falta Kailway

*476. Shri Ghosal: Will the Minister
of Railways be pleased tu state:

(a) whether the Kalighat-Falta
Light Railway has been taken over by
Government from 1st April, 1957; and

(b) if so, whether the Headquar-
ters staff of the Managing Agents,
M/s Mcleod and Company Ltd.,, have
been treated as Railway staft without
break of service?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes.

(b) Employment has been offered
by the Government of India, on the
Eastern and South Eastern Railways,
to all persons whose names were
furnished by the Managing Agents
M/s Ccl.eod & Co. as being staft of
the ex-Kalighat Falta Railway and
who have been found suitable fcr the
appropriate categories. These api.oint-
ments necessarily have to be frezh
ones under the Government, as the
Company will be responsible for the
liabilities in respect of the previous
service of the staff under the Com-
pany.

qxdg § IR WA

*voo starn afd : Fr o
ot 7g I £ IO FA

(F) =" & 9 wEAEw
Y WE FHAM eqfag # JR Ay
&, 33 faaior & fomr frad o afw
o f

(@) af & s &1 agi fead
TIF gl 9 wET @,

(1) w1 wfEFT qToTC 4@ W)

feam S w9 g AT @ W
7€ W 9; W

(9) ™ wUmEA IT FIHT A
e feam & ford a1 saw w0

28 MAY 1957

Written Answers 2274

femsr yfq g@ s & fwd
ST ?

IR N (S mgTE™ wt)
(F) awwr 3xo wwy g ST AT
W e

(&) zawy guar st adf fasfr &1

() fraat & wafas gaia &
T T & o wiuwrr (State
Revenue Authorities) a7 s@& £ 1

(%) @ wdt ¥ fae grag
ot radr B gl F At A
FT =g W& frwm )

Road-cum-Rail Bridge at
Dehri-on-Sone

“478 Shri Kamal Singh:
: Dr. Ram Subhag Singh:

Will the Minister of Rallways be
pleased to state:

(a) whether a scheme has been
drawn up of a road-cum-rail bridge
on the Sone river at Dehri-on-Sone;

(b) if so, the main features of the
scheme;

(c) the estimated cost of the
bridge; and

(d) when the work is likely to be
taken up and the time by which it
will be completed?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No such
scheme is under consideration of
Railway Ministry.

(b) to (d). Do not arise.
Deck Passage Tickets

Shri Kumaran:
“479. Shri Raghunath Singh:
Shrl Tantia:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
Indian Government investigator who
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was sent to investigate complaints of
black-marketing in deck passage
tickets on ships sailing between
Madras and Singapore, has submitted
a report to Government;

(b) if so, whether a copy of the
same will be placed on the Table of
the Sabha; and

(c) the action Government have
taken to preyent black-marketing in
tickets on ships on the Madras-Singa-
pore run?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) A summary of the report of
the Deck Passenger Welfare Officer,
Madras, is laid on the Table of the
Sabha. [See Appendix III, annexure
No. 26A.]

(c) To prevent black-marketing on
Madras-Singapore run, the Eastern
Shipping Corporation has introduced
a system of advance booking through
money orders. The British India
Steam Navigation Co. has also intro-
duced the same system at the Indian
ports and the ports in Malaya and in
addition this company has also intro-
duced a system of registration for
booking passages. Further steps are
also under consideration.

Automatic Telephone Exchange at
Madurai

*480. Shri Tangamani: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether there is a proposal for
installing Automatic Telephone Ex-
change at Madurai; and

(b) if so, the action taken thereon?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) The construction of the building
will be taken up this year; automatic
equipment has already been ordered.
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Committee to examine Railway
Bridges

Shri H N. Mukerjee:
Shri Prabhatkar:

Will the Minister of Railways be
pleased to state:

(a) whether he has set up a Com-
mittee to examine the state of rail-
way bridges throughout the country;
and

(b) whether it will be possible for
the said committee to complete its
work before the onset of the Mon-
soon?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No, Sir.

*481.

(b) Does not arise.
Koyana Project

Shri Assar:
82, {Shrl Sonawane:

Will the Minister of Irrigation and
Power be pleased to state:

(a) what progress has so far been
made in regard to Koyana Project in
Maharashtra;

(b) when the project is likely to be
completed;

(c) how much expenditure has so
far been incurred on the project;

(d) whether it is a fact that irriga-
tion facilities will also be made avail-
able on the construction of the pro-
ject; and

(e) if so, how many acres of land
have so far been brought under irriga-
tion?

The Minister of Irrigation and
Power (Shrl S. K. Patil): (a) to
(e). A statement is laid on the Table
of the House. [See Appendix III,
annexure No. 27.]

Baraset-Basirhat Light Rallway

*483. Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the
work on the construction of the broad





